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GOVERNMENT OF INDIA

Mumstry of Saentific Research and
Cultural Affans

New Delhi, the 24th Dec., 19338,

From
The Joint Educational Advisev to the
Government of India.

To
AN Statc Governments.

SuB.—Offer of Scholarships made by fore-
tgn  Governments|Organtsations [Uni-
versities | Institutions | 4gencics  etc.

Sir,

1 am ditected to sav that hom time to
time the Government of India reccive offer
of scholarships from foreign Governments,
Missions and Agencies for studv/training
facilities for Indian foreign
countties. These scholarships are invaria-
bly publicized and sclection for these scho-
larships are  made by dulv  constituted
Setection Committecs.

nationals 1

2. Some instance have come to the notice
of the Govetnment where an individual or
an oiganisation approaches Mis
sions{Agendics cte  for the awaid, ot fore
ign Scholarships or Missions  in
India offer the scholarships  ditect The
Goveinnent of India do approve of
this pracuce not do thev consider 1t des
rable tor sevaral aeasons. Such agencies
mav not, pahaps. be awaie ot the polic

torcign
foreign

not

of the Government and mav not thereforc
possess o cdear idea of the procedure m
selection  of candidates for scholarships
offcred In than. Moteover, it is not in the
national interest tor  educational institu-
tions in this (ountry to approach such

agencies ditect o1 to parmit their staff to
do so for it is likely to cause embatrassment
to the Government of India

3. The Government of India are of the
view that 1t would not b desirable for
any State  Government/Unnersityv/Institu-

tion/Organisation or even individual stu
dent in this country to approach anv fore-
ign Mission ctc. direct for the awaid of a
scholarship.

4 1 am,
that as and

therefore, directed to
when any such

1equest
offer from
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any of the loreign Missions/ Agenaes/Orga-
nisations  ctc.. is received by any  State
Government/University /Organisation or an
individual, this may kindlv be biought to
the notice of this Ministiy immediately and
the apptoval of the Government of India
sought before offer of such scholaiships is
accepted.

5. The Government of India attach some
impoitauce to  this pioccduie that may
kindly bhe brought to the notice of all the
authorities concerned under vour control,
for proper compliance,

The reeddpt of this letter may kindly be
achnowledged.

Yours faithfully,
(A. M. D. Rozario)
Jont Fducational duviser.

BANARAS HINDU UNIVERSITY

1734 DRV B. SINGH"
SHRIMATI PRATIBHA SINGH:
DR R. K CHAKRABARTI:
SHRI KRISHAN KANT:
DR M R. VYAS:
SHRI H. M. TRIVEDI:

Will  the Ministr  of EDUCATION
AND SOCIAL WEIFARF he pleased to

state

(ay whetha it s a fact that during the

last 3 vems o1 <o the Vice-Chancellor of
Banaras Hindu Univensity has practicallv”
suspended  the  relevant rule relating to

compilsoy attendance of students and the
students have been allowed to appem in

the (vamination without any  attendance
and  promoted w  the nest higher class
without pawing the evamination and con-

sequently  the students of other Universi-
ties. such as, Lucknow University, aie agi-
taung to abolish attendance altogether and
allow all students to pass who appear at
JI1examindtion, and

(b) 1t ~o, what 1< Government's reaction
theleto®

THF MINISTER OF EDUCATION,
SOCIAI  WELFARE AND CULTURE
(PROF 5. NURUI HASAN):(a) and (b)

Information is bang collected and will be
laid on the Table of the Sabha in due
course



